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Sucarcane crushinc by Sugar Mills 

958. SHRI S. 
the Minister of 
pleased to state: 

M. KRISHNA: Will 
AGRICULTU.R.E be 

(a) whether the sugarcane crush-
ing has not yet picked up despite in-
centives offered for early crushing; 

(b) the number of mills in the 
Southern and '\Vestern regions which 
have gone into operation till the end 
of Octob~r last; 

(c) whether in the Western U.P., 
some. of the factories could not even 
start production during Oct•.:>ber for 
\Vant of availability of 5ugarC'ane; and 

(d) the steps which Government 
propose t 0 take to ensure optimum 
production by the mills s\J as to make 
easy availability of sugar in the coun-
try? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRl 
R. V. SWAMINATHANJ. (a) No. Sir. 
On the contrary during the current 
1980-81 season, 44 factories have com-
menced crushing operations upto 31st 
October, 1980 as against only 15 fac-
tories during the corresponding period 
last year. 

(b) 13 factories in Southern region 
and 23 factories in the Western region 
have started crushing operations dur-
ing the current year upto 31st October. 
1980. 

(c) Some factories in Western U.P. 
have reported about the difficulty in 
getting cane 8 upply. Normally fac-
tories in Western U.P. start crushing 
from 1st •week of November. 

(d) The Government have fixed a 
higher sbttutory minimum cane price 
of Rs. 1~.00 as against Rs. 12.50 per 
quintal fast year. Considerin.e: the 
Ca!Pacity I rr the factories to pay higher 

prices. the Prime Minister has also 
advisect State Chief Ministers that 
aetua1 minimum cane price of Rs. 16.00 
per quintal may be paid by the fac-
tories in all the States. Instructions 
have also been issued to the State 
Governments not to permit the work-
ing of khandsari units before 31st 
Decemebr. 1980 in o1der to avoid 
diversion of cane a\vay from sugar 
mills. 

News iten1 ''Scientists brainwave fans 
heavy on F.C.I.'' 

959. SHRI JANARDHANA POO-
.J ARY: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether Government's atten-
tion has been drawn to the. news-item 
pu blishecl in Indian Expre~s on 30th 
July, 1980 •Scientists brainwave falls 
heavy on FC.I.'; and 

(b) if so, the reaction of Govern-
ment thereto? 

THE IV1INISTER OF STATE IN TilE 
:\liNISTRY OF AGRICULTURE (SH.Rl 
R. V. S"7A:v!INATHAN): (a) Yes, Sir. 

(h) For sotnetimc p~st there had 
been complaints both from K~rala and 
West Bengal regarding the IR-8 pres-
sur~ par-boiled rice ~ent to those 
States fron1 Punjab and Haryana. 11 
was cotnplained that this rice took 
long tilne to cook and was, therefore. 
n'Ot acceptabl-e to consumers. On in-
vcs1 igation i1 was founc that the rice 
millers in Punjab an"d Haryana pro-
ducing thig par-boiled rice ·were not 
following the correct procedure for 
pressure par-boiling through steam. 
Loo~dng to these complaints. purrhflse 
of this variety of rire by Food Cor-
poration of India in Punjab nnrl 
Harynna was stopped. 

Par-boiled rice made out of PR-1 06 
and other superfine varieties bas nd 
posed any rproblem and is acceptable 
to the consumers in other states. 
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The stocks of pressure par-boiled ( ~) cp.:rr ~ " ~ fcfi ~ m--
lR-8 rice purchased by the F.C.I. are ~ ct?r ~ sr=o- a11ft ~ ifn: lJft iP', 
gradually being disposed of in Food -·~ 
For Work Programme, in relief dis- ffi" m CfliT ~ ~; ~R 
tribution and some quantities have 
also been exported. 

There is nothing wrong with the 
technique as such and if the rice 
millers follow the correct method. the 
rice is acceptable 10 the consumers. 

SteiPs have been taken to educate 
the millers in the correct technique of 
1naking par-boiled rice through pres-
sure of steam. Teams of expert::; have 
visited these t·wo States and demons-
! rated the eorrect procedure. Pamphlets 
c"Xplaining the sYstem in detail have 
:dso been distributed and the quality 
Control Teams of both the States as 
well as the Central Government are 
keeping a close watch on the rproccss 
adopted by the millers. These efforts 
have shown results and the quality of 
riee made by this method of par-boil-
m~ has improved. 
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Telephone Facilities in Bombay 

961. DR. SUBRAMANIAM SWA-
MY: Will the Minister of COMl\iUNI-
CATIONS be pleased to state: 

(a) whethe.r Government are aware 
that there is a long list of people on 
the waiting list for allotment of a 




